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1. As per office report dated 12.11.2025, both appellants, namely,  

appellant no.1, Chande alias Chandrapal alias Ram Chandra and appellant 

no.2, Khetal,  have reportedly died. 

2. Accordingly, the appeal is dismissed as abated. 

3. In case, the trial court record has been received, the same shall be 

returned alongwith a copy of this order to the court concerned.  

January 22, 2026
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